
 

I. Notification of the Ministry of Education and related papers 
II. Reports and Accounts of various educational organisations for various years and 
related papers 
 
िशक्षा मंतर्ालय मȂ राज्य मंतर्ी (डा. सुभाष सरकार): महोदय, मȅ िनÇनिलिखत पतर् सभा पटल पर 
रखता हंू :- 
 
I. A copy (in English and Hindi) of the Ministry of Education (Department of Higher 
Education) Notification No. 4-1/2022(IC)., dated the 2nd May, 2022, publishing the 
University Grants Commission (Academic Collaboration between Indian and Foreign 
Higher Educational Institutions to offer Twinning, Joint Degree and Dual Degree 
Programmes) Regulations, 2022, under Section 28 of the University Grants 
Commission Act, 1956, along with Delay Statement. 

[Placed in Library. See No. L.T. 11145/17/24] 
 

II. (A) A copy each (in English and Hindi) of the following papers, under sub-section 
(5) of Section 30 and sub-section (3) of Section 39 of the Indian Institutes of 
Information Technology Act, 2014: - 
(i) (a) Annual Report of the Indian Institute of Information Technology, 

Design & Manufacturing (IIITD&M), Kurnool, Andhra Pradesh, for 
the year 2022-23. 

 (b) Annual Accounts of the Indian Institute of Information Technology, 
Design & Manufacturing (IIITD&M), Kurnool, Andhra Pradesh, for 
the year 2022-23, and the Audit Report thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers 

mentioned at (a) and (b) above. 
[Placed in Library. See No. L.T. 11087/17/24] 

 
(ii) (a) Annual Report of the Pandit Dwarka Prasad Mishra Indian Institute of 

Information Technology, Design & Manufacturing (IIITD&M), 
Jabalpur, for the year 2022-23. 

 (b) Annual Accounts of the Pandit Dwarka Prasad Mishra Indian Institute 
of Information Technology, Design & Manufacturing (IIITD&M), 
Jabalpur, for the year 2022-23, and the Audit Report thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers 
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mentioned at (a) and (b) above. 
[Placed in Library. See No. L.T. 11109/17/24] 

 
(iii) (a) Annual Report of the Indian Institute of Information Technology, 

Allahabad, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Information Technology, 

Allahabad, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers 

mentioned at (a) and (b) above. 
[Placed in Library. See No. L.T. 11106/17/24] 

 
(B)    A copy each (in English and Hindi) of the following papers, under sub-section 
(5) of Section 28 and sub-section (3) of Section 37 of the Indian Institutes of 
Information Technology (Public-Private Partnership) Act, 2017: - 
(i) (a) Annual Report and Accounts of the Indian Institute of Information 

Technology (IIIT), Dharwad, for the year 2022-23, together with the 
Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11104/17/24] 

 
(ii) (a) Annual Report and Accounts of the Indian Institute of Information 

Technology (IIIT), Vadodara, Gujarat, for the year 2022-23, together 
with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11088/17/24] 

 
(iii) (a) Annual Report of the Indian Institute of Information Technology (IIIT), 

Surat, Gujarat, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology Information 

(IIIT), Surat, Gujarat, for the year 2022-23, and the Audit Report 
thereon. 

 (c) Review by Government on the working of the above Institute. 
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 (d) Statement giving reasons for the delay in laying the papers mentioned 
at (a) and (b) above. 

[Placed in Library. See No. L.T. 11146/17/24] 
 

(iv) (a) Annual Report and Accounts of the Indian Institute of Information 
Technology (IIIT), Una, Himachal Pradesh, for the year 2022-23, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11107/17/24] 

 
(v) (a) Annual Report and Accounts of the Indian Institute of Information 

Technology (IIIT), Kalyani, West Bengal, for the year 2022-23, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11110/17/24] 

 
(vi) (a) Annual Report of the Indian Institute of Information Technology (IIIT), 

Bhagalpur, Bihar, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology Information 

(IIIT), Bhagalpur, Bihar, for the year 2022-23, and the Audit Report 
thereon. 

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (a) above. 

[Placed in Library. See No. L.T. 11108/17/24] 
 

(vii) (a) Annual Report of the Indian Institute of Information Technology (IIIT), 
Pune, for the year 2022-23. 

 (b) Annual Accounts of the Indian Institute of Technology Information 
(IIIT), Pune, for the year 2022-23, and the Audit Report thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11141/17/24] 
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(viii) (a) Annual Report and Accounts of the Indian Institute of Information 
Technology (IIIT), Kota, Rajasthan, for the year 2022-23, and the 
Audit Report thereon. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11140/17/24] 

 
(C)    A copy each (in English and Hindi) of the following papers, under sub-section 
(4) of Section 28 and sub-section (5) of Section 23 of the Indian Institute of 
Management Act, 2017: - 
(i) (a) Annual Report and Accounts of the Indian Institute of Management 

(IIM), Tiruchirappalli, for the year 2022-23, together with the Auditor's 
Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11117/17/24] 

 
(ii) (a) Annual Report and Accounts of the Indian Institute of Management 

(IIM), Shillong, Meghalaya, for the year 2022-23, together with the 
Auditor's Report on the Accounts.     

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11119/17/24] 

 
(iii) (a) Annual Report and Accounts of the Indian Institute of Management 

(IIM), Raipur, Chhattisgarh, for the year 2022-23, together with the 
Auditor's Report on the Accounts.     

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11116/17/24] 

 
(iv) (a) Annual Report and Accounts of the Indian Institute of  Management 

(IIM), Lucknow, Uttar Pradesh, for the year 2022-23, together with 
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the Auditor's Report on the Accounts. 
 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11139/17/24] 

 
(D)    A copy each (in English and Hindi) of the following papers, under sub-section 
(4) of Section 22 of the National Institute of Technology, Science Education & 
Research Act, 2007: - 
 (a) Annual Report and Accounts of the Indian Institute of Science 

Education and Research (IISER), Berhampur, for the year 2022-23, 
together with the Auditor’s Report on the Account. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11105/17/24] 

 
(E)     A copy each (in English and Hindi) of the following papers, under sub-section 
(3) of the Section 30 and sub-section (4) of Section 31 the Central Universities Act, 
2009: - 
(i) (a) Fourteenth Annual Report of the Central University of Himachal 

Pradesh, for the year 2022-23. 
 (b) Fourteenth Annual Accounts of the Central University of Himachal 

Pradesh, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above University. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11143/17/24] 

 
(ii) (a) Fourteenth Annual Report of the Central University of Kerala, for the 

year 2022-23. 
 (b) Fourteenth Annual Accounts of the Central University of Kerala, for the 

year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above University. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11138/17/24] 
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(iii) (a) Annual Report & Annual Accounts of the Central University of  Tamil 
Nadu, for the year 2022-23, and the Audit Report thereon. 

 (b) Review by Government on the working of the above University. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11144/17/24] 

 
(F)    A copy each (in English and Hindi) of the following papers, under sub-section 
(3) of Sections 31 and sub-section (5) of Section 32 of the Central Sanskrit 
Universities Act, 2020: - 
(i) (a) Annual Report of the National Sanskrit University, Tirupati, Andhra 

Pradesh, for the year 2022-23. 
 (b) Annual Accounts of the National Sanskrit University, Tirupati, Andhra 

Pradesh, for the year 2022-23, and the Audit Report thereon.        
 (c) Review by Government on the working of the above University. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11137/17/24] 

 
(ii) (a) Annual Report and Accounts of the Central Sanskrit University, New 

Delhi, for the year 2022-23 together with the Auditor’s Report on the 
Accounts. 

 (b) Review by Government on the working of the above University. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11131/17/24] 

 
(G)     A copy each (in English and Hindi) of the following papers, under Section 17 
of the National Commission for Minority Educational Institutions Act, 2004: — 
 (a) Annual Report of the National Commission for Minority Educational 

Institutions (NCMEI), New Delhi, for the year 2022-23. 
 (b) Annual Accounts of the National Commission for Minority Educational 

Institutions (NCMEI), New Delhi, for the year 2022-23, and the Audit 
Report thereon.        

 (c) Memorandum of Action Taken on the recommendations contained in 
the Annual Report of the above Commission, for the year 2022-23. 

[Placed in Library. See No. L.T. 11115/17/24] 
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(H)     A copy each (in English and Hindi) of the following papers, under sub-section 
(5) of Section 25 of the School of Planning and Architecture Act, 2014: — 
(i) (a) Annual Report and Accounts of the School of Planning and 

Architecture (SPA), Bhopal, Madhya Pradesh, for the year 2022-23, 
together with the Auditor's Report on the Accounts.   

 (b) Review by Government on the working of the above School. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11114/17/24] 

 
(ii) (a) Annual Report and Accounts of the School of Planning and 

Architecture (SPA), Vijayawada, Andhra Pradesh, for the year 2022-
23, together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above School. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11113/17/24] 

 
(iii) (a) Annual Report and Accounts of the School of Planning and 

Architecture (SPA), New Delhi, for the year 2022-23, together with 
the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above School. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11118/17/24] 

 
(I)      A copy each (in English and Hindi) of the following papers, under sub-section 
(3) of Section 19 and sub-section (3) of Section 20 of the Jawaharlal Nehru 
University Act, 1966: — 
 
 (a) Fifty-third Annual Report of the Jawaharlal Nehru University (JNU), 

New Delhi, for the year 2022-23. 
 (b) Annual Accounts of the Jawaharlal Nehru University, New Delhi, for 

the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above University.    
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 (d) Statement giving reasons for the delay in laying the papers mentioned 
at (a) and (b) above. 

[Placed in Library. See No. L.T. 11120/17/24] 
 

(J)     A copy each (in English and Hindi) of the following papers, under sub-section 
(4) of Section 35 and sub-section (4) of Section 36 of the Visva Bharati Act, 1951: - 
 (a) Annual Report of the Visva-Bharati, Santiniketan, West Bengal, for the 

year 2022-23. 
 (b) Annual Accounts of the Visva-Bharati, Santiniketan, West Bengal, for 

the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above University. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11076/17/24] 

 
(K)    A copy each (in English and Hindi) of the following papers, under sub-section 
(4) of Section 22 of the National Institute of Technology, Science Education & 
Research Act, 2007:- 

(i) (a) Annual Report and Accounts of the National Institute of Technology, 
Jamshedpur, Jharkhand, for the year 2022-23, together with the 
Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11124/17/24] 

 
(ii) (a) Annual Report and Accounts of the National Institute of Technology, 

Hamirpur, Himachal Pradesh, for the year 2022-23, together with the 
Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11125/17/24] 

 
(iii) (a) Annual Report and Accounts of the National Institute of Technology, 

Raipur, Chhattisgarh, for the year 2022-23, together with the Auditor's 
Report on the Accounts. 
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 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11126/17/24] 

 
(iv) (a) Annual Report and Accounts of the National Institute of Technology, 

Patna, Bihar, for the year 2022-23, together with the Auditor's Report 
on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11127/17/24] 

 
(v) (a) Annual Report and Accounts of the National Institute of Technology, 

Kurukshetra, Haryana, for the year 2022-23, together with the 
Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11128/17/24] 

 
(vi) (a) Annual Report and Accounts of the Dr. B.R. Ambedkar National 

Institute of Technology, Jalandhar, Punjab, for the year 2022-23, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11121/17/24] 

 
(vii) (a) Annual Report and Accounts of the National Institute of Technology, 

Arunachal Pradesh, for the year 2022-23, together with the Auditor's 
Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11122/17/24] 
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(viii) (a) Annual Report and Accounts of the National Institute of Technology, 
Uttarakhand, for the year 2022-23, together with the Auditor's Report 
on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11080/17/24] 

 
(ix) (a) Annual Report and Accounts of the National Institute of Technology, 

Puducherry, for the year 2022-23, together with the Auditor's Report 
on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11129/17/24] 

 
(x) (a) Annual Report and Accounts of the National Institute of Technology, 

Sikkim, for the year 2022-23, together with the Auditor's Report on the 
Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11123/17/24] 

 
(xi) (a) Annual Report and Accounts of the Indian Institute of Engineering 

Science and Technology (IIEST), Shibpur,, West Bengal, for the year  
2022-23,  together with the Auditor's  Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 111450/17/24] 

 
(L)      A copy each (in English and Hindi) of the following papers, under sub-section 
(4) of Section 23 of the Institutes of Technology Act, 1961: - 
(i) (a) Annual Report of the Indian Institute of Technology (IIT), (BHU) 

Varanasi, Uttar Pradesh, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), (BHU) 
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Varanasi, Uttar Pradesh, for the year 2022-23, and the Audit Report 
thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11094/17/24] 

 
(ii) (a) Annual Report of the Indian Institute of Technology (IIT), Roorkee, 

Uttarakhand, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), Roorkee, 

Uttarakhand, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11098/17/24] 

 
(iii) (a) Annual Report of the Indian Institute of Technology (IIT), Hyderabad, 

Telangana, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), 

Hyderabad, Telangana, for the year 2022-23, and the Audit Report 
thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11101/17/24] 

 
(iv) (a) Annual Report of the Indian Institute of Technology (IIT), Indore, 

Madhya Pradesh, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), Indore, 

Madhya Pradesh, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11097/17/24] 

 
(v) (a) Annual Report of the Indian Institute of Technology (IIT), Goa, for the 

year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), Goa, for 
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the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11103/17/24] 

 
(vi) (a) Annual Report of the Indian Institute of Technology (IIT), Delhi, for the 

year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), Delhi, for 

the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11134/17/24] 

 
(vii) (a) Annual Report of the Indian Institute of Technology (IIT), Kanpur, 

Uttar Pradesh, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), Kanpur, 

Uttar Pradesh, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statements giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11100/17/24] 

 
(viii) (a) Annual Report of the Indian Institute of Technology (IIT), Kharagpur, 

for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), 

Kharagpur, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statements giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11133/17/24] 

 
(ix) (a) Annual Report of the Indian Institute of Technology (IIT) Madras, Tamil 

Nadu, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT) Madras, 

Tamil Nadu, for the year 2022-23, and the Audit Report thereon. 
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 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11095/17/24] 

 
(x) (a) Annual Report of the Indian Institute of Technology (IIT), Patna, Bihar, 

for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), Patna, 

Bihar, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11136/17/24] 

 
(xi) (a) Annual Report of the Indian Institute of Technology (IIT), 

Bhubaneshwar, Odisha, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), 

Bhubaneshwar, Odisha, for the year 2022-23, and the Audit Report 
thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11135/17/24] 

 
(xii) (a) Annual Report of the Indian Institute of Technology (IIT), Mandi, 

Himachal Pradesh, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), Mandi, 

Himachal Pradesh, for the year 2022-23, and the Audit Report 
thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11102/17/24] 

 
(xiii) (a) Annual Report of the Indian Institute of Technology (IIT), Tirupati, 

Andhra Pradesh, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), Tirupati, 
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Andhra Pradesh, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11082/17/24] 

 
(xiv) (a) Annual Report of the Indian Institute of Technology (IIT), Jammu, UT 

of Jammu & Kashmir, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology (IIT), Jammu, 

UT of Jammu & Kashmir for the year 2022-23, and the Audit Report 
thereon. 

 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11099/17/24] 

 
(xv) (a) Annual Report of the Indian Institute of Technology, Dharwad, 

Karnataka, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology, Dharwad, 

Karnataka, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11142/17/24] 

 
(xvi) (a) Annual Report of the Indian Institute of Technology, Bhilai, 

Chhattisgarh, for the year 2022-23. 
 (b) Annual Accounts of the Indian Institute of Technology, Bhilai, 

Chhattisgarh, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Institute. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11074/17/24] 

 
(M)      A copy each (in English and Hindi) of the following papers: — 
(i) (a) Annual Report of the Indian Institute of Science (IISc), Bengaluru, for 

the year 2022-23.     
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 (b) Annual Accounts of the Indian Institute of Science (IISc), Bengaluru, 
for the year 2022-23 and the Audit Report thereon.  

 (c) Review by Government on the working of the above Institute. 
 (d) Statements giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11132/17/24] 

 
(ii) (a) Annual Report of the Gurukula Kangri (Deemed to be University), 

Haridwar, Uttarakhand, for the year 2021-22. 
 (b) Annual Accounts of the Gurukula Kangri (Deemed to be University), 

Haridwar, Uttarakhand, for the year 2021-22, and the Audit Report 
thereon. 

 (c) Review by Government on the working of the above University. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11073/17/24] 

 
(iii) (a) Annual Report of the Dayalbagh Educational Institute, Agra, Uttar 

Pradesh, for the year 2021-22. 
 (b) Annual Accounts of the Dayalbagh Educational Institute, Agra, Uttar 

Pradesh, for the year 2021-22, and the Audit Report thereon. 
 (c) Review by Government on the working of the above University. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11071/17/24] 

 
(iv) (a) Annual Report of the Dayalbagh Educational Institute, Agra, Uttar 

Pradesh, for the year 2022-23. 
 (b) Annual Accounts of the Dayalbagh Educational Institute, Agra, Uttar 

Pradesh, for the year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above University. 

[Placed in Library. See No. L.T. 11071/17/24] 
 

(v) (a) Annual Report and Accounts of the North Eastern Regional Institute of 
Science and Technology (NERIST), Itanagar, Arunachal Pradesh, for 
the year 2022-23, together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
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 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (a) above. 

[Placed in Library. See No. L.T. 11122/17/24] 
 

(vi) (a) Annual Report of the National Council for Promotion of Urdu Language 
(NCPUL), New Delhi, for the year 2021-22. 

 (b) Annual Accounts of the National Council for Promotion of Urdu 
Language (NCPUL), New Delhi, for the year 2021-22, and the Audit 
Report thereon. 

 (c) Statement by Government accepting the above Report. 
 (d) Statement giving reasons for the delay in laying the paper mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11111/17/24] 

 
(vii) (a) Annual Report of the National Council for Promotion of Urdu Language 

(NCPUL), New Delhi, for the year 2022-23. 
 (b) Annual Accounts of the National Council for Promotion of Urdu 

Language (NCPUL), New Delhi, for the year 2022-23, and the Audit 
Report thereon. 

 (c) Statement by Government accepting the above Report. 
 (d) Statement giving reasons for the delay in laying the paper mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11111/17/24] 

 
(viii) (a) Annual Report and Accounts of the National Institute of Advanced 

Manufacturing Technology (NIAMT), Ranchi, Jharkhand, for the year 
2022-23, together with the Auditor's Report on the Accounts.     

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T. 11393/17/24] 

 
(ix) (a) Annual Report of the Maharshi Sandipani Rashtriya Vedavidya 

Pratishthan, Ujjain, for the year 2022-23. 
 (b) Annual Accounts of the Maharshi Sandipani Rashtriya Vedavidya 

Pratishthan, Ujjain, for the year 2022-23, and the Audit Report 
thereon. 
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 (c) Review by Government on the working of the above Pratishthan. 
 (d) Statements giving reasons for the delay in laying the paper mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11130/17/24] 

 
(x) (a) Annual Report of the National Council for Promotion of Sindhi 

Language (NCPSL), New Delhi, for the year 2020-21. 
 (b) Annual Accounts of the National Council for Promotion of Sindhi 

Language (NCPSL), New Delhi, for the year 2020-21, and the Audit 
Report thereon. 

 (c) Review by Government on the working of the above Council. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11112/17/24] 

 
(xi) (a) Annual Report of the National Council for Promotion of Sindhi 

Language (NCPSL), New Delhi, for the year 2021-22. 
 (b) Annual Accounts of the National Council for Promotion of Sindhi 

Language (NCPSL), New Delhi, for the year 2021-22, and the Audit 
Report thereon. 

 (c) Review by Government on the working of the above Council. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T. 11112/17/24] 

 
MR. CHAIRMAN: Shri Bishweswar Tudu. 
 
SHRI V. MURALEEDHARAN: Sir, if you permit, I would lay the papers.  
 
MR. CHAIRMAN:  But seek the permission according to rules.   
 
SHRI V. MURALEEDHARAN:  So, I am told that it has been already done... 
 
MR. CHAIRMAN:  Told by whom? 
 
SHRI V. MURALEEDHARAN:  By the office of the Minister, Shri Bishweswar Tudu.   
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MR. CHAIRMAN: Am I concerned with that? You have to follow the rules.  The 
Minister - not present. Shri John Barla.  
 
Report and Accounts (2022-23) of NMDFC, New Delhi and related papers 
  
THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS (SHRI JOHN 
BARLA): Sir, I lay on the Table, under sub-section (1) (b) of Section 394 of the 
Companies Act, 2013, a copy each (in English and Hindi) of the following papers: - 
 
 (a) Twenty-ninth Annual Report and Accounts of the National Minorities 

Development and Finance Corporation (NMDFC), New Delhi, for the year 
2022-23, together with   the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon.     

 (b) Review by Government on the working of the above Company. 
[Placed in Library. See No. L.T. 11350/17/24] 

  
ANNOUNCEMENT BY THE CHAIR 

 
MR. CHAIRMAN: Hon. Members, the hon. Minister of Parliamentary Affairs has 
proposed that the sittings of the current 263rd Session of Rajya Sabha may be 
extended for one day up to Saturday, the 10th February, 2024 in order to complete the 
essential Government Business. The matter was also discussed in the meeting of the 
Business Advisory Committee held yesterday, the 6th February, 2024 and the 
Members of the Committee and leaders of parties present had agreed to extend the 
sittings of this Session of Rajya Sabha up to Saturday, the 10th February, 2024.  There 
will be no Zero Hour and Question Hour on that day. 

      
िवपक्ष के नेता (Ǜी मिƥकाजुर्न खरगे):   सभापित महोदय, मेरा आपसे एक िनवेदन है िक िजस 
िदन मȅने यहा ँपर भाषण िदया ...(Ëयवधान).. 
 
MR. CHAIRMAN:  We will take it up.  I have your letter with me.  I thought you were 
speaking on this point.  Your very detailed communication is with me.   
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